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i ﬁontempt Petition No : ..
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| oo '4Applicants:—
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. | ’Bespondents. R V\~ O, ) C%QWANO
i kdvocate for the Appllcants _}Lr g Q&&
| k
| ﬁﬁdvocaue for the Respondentsi- C19L24L .
!
| |
‘ %“Notés of the Rz gistrv»  Da§¢‘ g Order of the Tribunal -
' | ) “ T "“"'”"”f“”““”",..
‘ tnk apw&nndn IS :29.8.2003 t Present : The Hon'ble Mr, Justice
' : D.N, Chowdhury, Vice-Chairman,
! ' The Hon'ble Mr, K.V. Prahaladan
\ Administrative Member.
] “ .
! Heard Mr. S.‘Ali, learned
-:counael for the apallcant
t
‘ Issue notlce to show causezas
'to why the appllcatlon shall not be
L
. admitted. ~
[}
' Also issue notice to show cause
'as to why the order dated 22,8,2003
:repatriatating the applicant with .
, effect from 1,9,2003 shall not be

. suspended., Returnable by'f0mr weeks,
t
In the meantlme, the order

of repatriation dated 22.8,2003 shall
.remaln suspended till the returnable

' date .
: List on 22.10.2003 for admiss-
"10n; ‘
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7.10.2003 present : The Hon'ble Mr gmskize K.V.
_ ' pPrahladan, Admn.Member .
- In view of the order passed in
2R 68 M.P.107/2003:i_t1’.11.s app:l.%c.;ation is
PPN N ~ accordingly disposediof on withdrawal
Ay e W? ‘ with liberty to the ‘applicant to approach
S ree. £ ~ the Tribunal again if so advised.
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N
An Application under Section 19 of the Central @ :6‘ :3
Administrative Tribunal Act, 1985. QZ
BETWEEN

Shri Gopal Deka ) e, Applicant
VERSUS
The Union of India and others. ... Respondents

1. PARTICULARS OF TTHE APPLICANT:-
Shri Gopal Deka

S/0 Late bankeshorBeka 1 g vco quwore. Bohe,  Ses
Resident of Hengrabari,
Dispur, Guwahati-36

District-Kamrup, Assam.

2. PARTICULARS OIF THIE RESPONDENTS:-

1. Union of India,

Represented by the Registrar General of
Clensus, India,

2/A Mansingh Road,

New Delhi-110011.




5.

2. Dircctor of Census Operation,

Assam, Guwabhati -7 7
A

3. Deputy Director of Census Operation,

Assam, Guwabhati.

PARTICULARS OF THE ORDER AGAINST WHICH THIS
APPEAL IS MADL:- o

Order dated Guwahati the 22 nd August 2003 issued by lhé\Birector of
Census Operation, Assam, Guwahati, communicated vide Memo No-

DCO (E) 50/99/Pt.11/6079-87 dated 22/8/2003 issued to Shri Gopal Deka,
the Applicant. ‘

. JURISDICTION:-

The applicant declares that the subject matter is within the jurisdiction

of the Central Administrative Tribunal.

LIMITATION:-
The applicant further declares that the applicatién is within the

limitation period as prescribed under Section 21 of the Central Administrative

Act, 1985.

FACTS OF THE CASE:-

6.1 That the Applicant is an Indian citizen and a permanent resident of

Guwabhati in the District of Kamrup, Assam, and as such he is entitled
to all the rights and privileges guaranteed under the Constitution of

India and various other laws framed there under.

6.2 That your applicant was Assistant Manger in'the office of the Assam State

quOp?{'fltjve Marketting and Consumers Federation Ltd.Guwahati.

= e i et =



6.3

6.4

6.5

g

In response to the advertisement issued by the Dircctor of Census
Operation,Assam, he Submitted application praying for appointment as @
UDC he was selected and appointed as UDC by the Director of Census
Operation ,Assam vide letter dated 25/4/2001 in the pay scale of Rs.4000 to
6000 p.m. with other allowances as admissible under the rules . That certain
terms and conditions were attached to his appointment letter.
Annexure-1 is the photocopy of the selection letter of
lﬁs appointment letter of the applicant issued by the
Assistant Director of Census Operation, Assam,
Guwahati dated 25/4/2001 ]
That thercafier the Assistant Director of Census Operation. Assam,
appointed your applicant vide order dated 1/5/2001 communicated vide
Mcmo No-DCO(I5)118/2002/8155-59 as UDC in lhc‘puy scale of Rs.4000-
100-6000 p.m plus other allowances as admissible as per Central _
Government rules initially with effect frdm 27/4/2001 to 28/2/2002 against
the post sanctioned for 2001 Census. ‘
Annexure-2 is the photocopy of the appointment letter
of the applicant issued by the Assistant Director of
Census Operation,Assam vide Memo No-DCO(E)
188/2002/8155-59 as UDC
That the Deputy Director of Census Operation ,Assam extendedhe period of

~ deputation of the applicant for a further period of 3 months with effect from

0.6

1/3/2002 to 31/5/2002 or until further order oe whichever is earlier in the
terms and conditions as given in office order dated 1/5/2001.
Annexure-3 is the photocopy of the extension order
dated 1/3/02 extented for a period of further 3 months
with effect from 1/3/2002 to 31/5/2002 or until further

order or whichever is carlier.

That the Deputy Director of Census Operation ,Assam vide his letter no



-t}

St A

DCO(E) 55/99/Pt.11 dated 5/1/2002 further extended the termy of deputation of
the applicant for further 3 months with cffeet from 1/6/2002 1 3 I/X/?.()O's ocuptil
further order or whichever is earlier in the same terms and conditions. o .
Annexure-4 is the photocopy of the extension order applicant _ ..
dated 5/1/2002 extended for a period of 3 months with effect
from 1/6/2002 to 31/8/2002 or until futher order .

6.7 That again vide order dated 30/8/2002 communicated vide Memo No-50/99/Pt-

6.8

6.9

11/7042-48 dated 30/8/2002 by the Deputy Director of Cenus Opcration, Assam
with effect from 1/9/2002 tp 31/1/2003 or until further order or whichever is
carlier in the same terms and conditions as given in the office order no-DCO(E)
118/2002/8155 dated 1/5/01.
Annexure-5 is the photocopy of the extension order of the .
applicant dated 30/8/02 extended for a further period of 3

months from 1/9/2002 to 31/1/2003 or until further ordér.

That the Deputy Director of Census Operation,Assam Guwahati vide No-DC O(E)
50/99/pt-1I dated 30/6/2003 extended the term of the deputation to a further period
with effect from 1/7/2002 to 31/1/2004 or until further order or whichever is
earlier in the same terms and conditions as given in the office order no-DCO(E)
118/2001/8155 dated 1/5/01.
Annexure-6 is the photocopy of the extention order of the
applicant dated 30/6/03 extended for a futher period of 3
months from 1/7/2002 to 31/1/2004 or until {urther order.

That the Director of Census-operation vide no DCO(E) 188/2001/9063 dated
20/11/02 have given a performance certificate to the applicant commending him to

be a deligent worker and displaying his sincerity and promptness in didposal of
every work assigned to him and also stated that the applicant has shown his extra
inguinity in scttling the Taxation matters. Further the appli;ant was Certiﬁe'd that
he is a most consensus worker and he has taken part in cach and cvery social as
well as welfare activities in the office . Further attributed to him that he too has



-5-
displayed loyalty and integrity (o the superior . é
N\

Annexure-7 is the certificate given to the applicant by the Director

of Census Operation vide no-DCO(E) 1 18/2002/9063 dated

20/11/02.

6.10 That your applicant begs to state that to his great surprisc and astonishment the

Deputy Director of Census Operation, Assam, Guwahati, vide his lctter dated 22

August,2003 released him from his service vide Memo No-DCO(E)

50/99/Pt.11/6079-87 in violation of the order at Annexure -6 dated 30/6/03.

Annexure-8 is the release order of the applicant dated 22/8/03

vide memo no-DCO(E) 50/99/PL11/6079-87.

6.11 That your applicant begs to state as per Annexure-6 dated 30/6/03 his trems of

services is upto 31/1/04 and as such the release oreder at Annexure-8 is

illcgal,improper in view of the order 30/6/03 at Annexure-6.

7. GROUNDS FOR RELIEF WITH LEGAL PROVISIONS:-

71 For that the impugned order at Annexure-8 is illegal, unjust and improper in

view of the fact as peer his service is upto 31/1/2004 and hence the impugned

order is liable to be quashed.

7.2 For that the impugned order is not maintainable in law in view of the fact that

the applicant’s terms of deputaﬂon as UDC has been extended to 31/ 172004 vide

Annexure-6.

lease order issued by the Deputy Director of Census
ative of order dated 30/6/03

and hepee the

7.3 For that the re
Operation,dated 22/8/03 at Annexure-8 is viol

received by the Deputy Director of Census Operation, assam

impugned order is liable to be quashed.
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7.4 Tor that similar vacant post are available and discontinuation of the applicant’s
service before completion of his term given upto 31/1/04 is illepal and improper

and hence the same is liable 1o be set aside.

7.5 For that Annexure-7 displays the various qualities characters and other and as

such his continuation in scrvice is cssential.

7.6 For that from the date of assumption of service as UDC in the office of the

Director of Census Operation,Assam are commandable and nothing was found

against him.

7.7 For that one Mrs.Caroline Dhar,who has been appointed on the same basis of
deputation as that of the applicant is still working in the office without being

released ,infact her term of office has been further extended to a further date.

7.8 For that the applicant has not been asked by the parent Department to come back

to his original post and as such the impugned order is liable to be set aside.

8. DETAILS OF REMEDIES EXHAUSTED:-
As the applicant is going to be released on 1/9/03, the time being

short, so he could not file any representation before the authoritics.

9. WHETHER ANY CASE IS PENDING BEORE ANY COURT OR
TRIBUNAL:-

No case is pending before any court or tribunal.

10. RELIEF SOUGHT IFOR:-
Under the facts and circumstances narrated above the applicant prays

for the following relief:-
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1. The impugned order being violative Iofterms and conditions of
advertisement for appointment and the terms and conditions of
appointment is violative and as such the impugned order is liable to be sct
aside.

2. The impugned order is without issuc of prior notice to the applicant and

hence the same is liable to be quashed.

3. Any other relief/relief’sis entitled to be granted.
4. The cost of the case may also be granted to the applicant.

11. INTERIM RELIEF SOUGHT FOR:-
That as the applicant is going to be releascd by the respondent
with effect from 1/9/2003 from service, hence it is necessary to stay the

impugned order at Annexurc-8

12. PARTICULARS OF THE 1.P.O:-

| }‘, 1.B.0 No.

il. Date of'issue:y

iii. Name of the Post Officer:-

13. ENCLOSPRES:-

 As per index.



VERIFICATION

I, Shri Gopal Deka, Son of Shri Lankeshor Deka , aged about 50
years, resident of Hengrabari, Dispur, Guwahati —36 do hereby solemnly declare that the

s Y 12,13
‘ - i F:6)%:2,F2,q (8,100,102 163,109 12,
statements made in paragraphs ¢.) ,6°2 )L 7 3,75, A truie to n"m)? ﬁn‘m(wlcc ec and those

' : 6:24:8,69,610, ¢, 1
made in paragraphs ¢+ 3 b4 /é‘S' 66, Z are’true 1o my information and the rests are my
humble submissions made before this Hon’ble Court. And I sign this Verification on this the

27 th day of August, 2003 at Guwahati.

Gehod Aeles

Declarant
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' No.DCO(E)50/99/ RO@Y,  Fax. 0361-54739

Ca PEOPLE ORIENTRD o

.. . GOVERNMENT OF INDIA

| e
. MINISTRY OF HOME AFFAIRS/GRIHA MANTRALAYA

- OFFICE OF THE DIRECTOR OF CENSUS (_)PER_ATIONS, ASSAM - ..
s ﬁ.mﬁg.’aﬁar&,ma—}7s1007 o e

' GS.ROAD,ULUBAR| GUWAHATI- 781007

B Dated Guwahatl 25, 04. 2001 o
The Managing Director,
STATFED :° Bhangagarh,
, Guwahati, ’
i . o }§g§.:‘Appointmén£ of officials in the o/o0 the . L
g T Director of Census Operations, Assam, Guwahati h

on deputation basis, . L ' o
Six, .. - e T o e e

S ‘ SR I am directed to inform you that the following . . ...~
TN TR officials’ of your organisation has been selected for appointment
o o in the o/0 the Director of Census-Operations,AAssam;.Guwahati.on
(. ‘ ‘deputation basis against the posts “shown against each as per -
S their applications forwarded to this directorate in response: to .
. .. .this office-circularANo.DCO(E)50/99/2172 dated 23,02,2000 and . :
L .No.'nco(E)50/99/7769‘dated 10.7.2000 as per terms and conditions_ -
T " ‘given below, .. . - ‘ ' ‘ ‘ LT

\ *» 7

" Sl. "Name & Designation. . Name of Post = Scale if‘Paf o N
7 , . \ . : e PR
8 No, 7 __selac , _ NI -
A N - I PR

‘ © 16 "Shrl Gopal Deka -~ - 7 UeDeCo - B3, 4000/ to 6000/

_. ‘," : As Stto Managal‘. - ' ' K ’ : ¢ '. E . s . A' ¢ f,. ...' " .”; "\.'

2.  Shri Keshab Goswami, Computor L. e db .

" Inspector. ' . L . ‘ s

j _ 3. Shri Rupram Barua : ~ .do -~ T - do = ..
; : a Inspector, ‘ Sl L ey

“Acctt. Asstt, . -

S« Shri Ameo Kr;‘Das, | Asstt,
- Godown Asstt, - '

6; Smti Dipanjali Lahkar

4+ Shri Nripendra Nath Talukdar,. do — - do

Compiler, ks 3050/~ to 4590/~ -

. - 40 - o ,. -n‘ do 3 - —
Genral Asstt, , , - ' PR
7. Shrl Gautam Bandopadhya - do - m do -
Inspector, : :

8. Shri'Bhupen Das, - dO w ‘ T m dO e
Inspector, ,

9« Smti Cinema Medhi, Proof Header, Rse 4500/~ te.7000/~
General Asstt, , . . LT e

contdenee2,, o
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3.

4.

6.

e
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2

The officlals shown at Sl. 2, '3 & 4 and Sl. 5 to 8

has been selected for the post of Computor & Assistant Compilex
against their applicatinon for the posts of U.p C.-and L D. C.
respectively as'theytare ah=8logous posts. -

Is;mz_ang_ggngétlgni : | Lo

/

The’ 1ncumbents are selected for appolntment : N
( on deputation basis-) against 'the femporary posts ;j

sanctioned in connection with the 2001 Census.and "

_also against the resultant vacancies and they will .~

be repartrated.on discontinuation of the posts or -

at-the discreation of the.competent Authority
whichever 15 earlier.

The pay of the 1ncumbents will be regulated‘in

:
-4t .

v
‘.‘4.,

. 7";‘ .

accordance with the Ministry of Personnel's OM No.: -

B
The incumbents whose basi¢ pay at the time of S

'2/13/87~Estt.1 Pay-Il dated-29.4,88 as ammended
from time to time,

b

" e

s
F vy
.

~ N

proposed deputation / during the period of deputation
willl exceed the maximum of the scale of.pay. of the.

post selected for, the incumbent will he reverted ;'

- back to his parent department immediatelyo

This department will not borne thé Pencion Contri—

bution / Leave Salary Contribution etc. The -

Rl -

incumbent have to borne the above contributions bm .
themselves during the period of deputation in thig,

directorate.

. o
This deptt. will not bear the CPF benefits of tﬁé""?ﬁ

incumbents which have accrue to EEB them from the
: government, v :

fhey will have to deposit.the contributions / - 'f
deductions like CPF, Advance etc., if any:by

1.'-

L

I3
'_ -'(:,

ro
[

themselves to their :parent department /. appropriatec

Head of Accounts as the case may bel: ;-" N

1f the officlals accept the terms and conditions asu“'v
given above they may be released and asked to report to the ¥ i
undersigned alongwith their undertaking / L.P.C.

Y b ~ !
e < {;..
BT J‘

v:'
‘r‘r

0y
f‘

;_A&‘
/ Service Book

etc, immedlately..You are requested to explain the above terma

: ) and conditions to your employees before their release.
t ’ . .

Yours faithfully, RS ‘cwﬁﬁ’i :

/”’TL?/T;T’“’"’W "

DR. S. K. BARUAH ) A

,'..,
W e

ASSTT. DIRECTOR OF CENSUS OPERATIONS f'Lif‘

A—\ Gg

ASSAM 133333 s:::: GUWAHATI, .. 0%

--------

e,

‘vﬂq(jo'
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No .DCO(E)1/%./2001/
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O_RD_ER 1/5/2001,

- . Shrl Gopal Deka in the o/o the Assam ’
Marketing Consumers Federation Ltd, (Statefed), Bhangagarh, Guwahat
ls hereby appointed as U,D.C. by transfer on deputation basis in th
o/o the Director of Census Operations, Assam, Guwahati in the scale
of pay B, 4000.100.6000/~ Pe@. plus other allowances as admissible
as per Central Govt. Ru

es initially w.e.f. 27.4.2001 to 28.2.2002
against the post sanctioned for 2001 Census,

State Co~operative

' The pay will be requlated as per Minlstry of Peréonnel's
2%M.21§o‘.‘246 g/BT/Estt/pt.II/ dt. 29.4.88 read with DOO(E)50/99/3084
. o e “ve 1. . ‘

(° DR. S.. BARUAH
ASSTT. DIRECTOR OF CENSUS OPERATIONS
AS5AM t333:33888 GUWAHATI.

Memo No.DOO(E)118/2001/ 37 & 59 dt. 1/8/2001.
Copy t0 twm

1. The Pay & Accounts Officer'(CENSUS), New Delhi.2.

2e The Managing Director, Statefed H.C., Bhanga?arh,Guwahati
with reference to his letter No .GA/A-266/pt .1 /86-97 /681
dt. 26.4.2001, He is requested to send the LPC and Servic:
Book in respect of Shri Deka to this office immediately,

3. Service Book.

4, Accounts Branch,

Q’/Shri Gopal Deka, UeDaCoa

PO
( DR. S.K. BARUAH )

ASSTT. DIRECTOR OF CENSUS OPERATICNS
ASSAM 33322238 GUWAHATI.

semesvenans,

—
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GOVERNMENT OF INDIA BT . o
MINlSTRY OF HOME AFFA!RS/GRIHA MANTRM.AYA T
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@FELCE OF THE DIRECTOR GOF CENSUS OPERATIONS ASSAM
‘ . o, e, seprd, et - 781007

G.S. ROAD, ULUBARI, GUWAHATI 781007 B P
No.DCO(E)SO/Q‘;/pt VA | '
fetien argret

ORDER . Damdc;uwahat! 1430 2602.

- The term of deputation of Shri GOpal Deka, UDC 4n the o/o of
the D.CeOs, -Assam, Guwahati is hereby extended for a furthegy pexiod
-of 3'months weesfs 1.3.2002 to 31,5.2002 or until further oxder -
whichever is earlier in the same terms & conditions as given in this
office order No.DCO(E)118/2001/81 95=59 dt* 1.5.2001. ‘

| (¢ N C. SEN ) o
o . DEPUTY DIRECTOR OF CENSUS OPERATIONS
* ASGAM, 33383 GUWAHATI. S
Memo No.DCO(E)50/99/pt. I/;?QOSZ pog '_ : dt.. 1 /3/2002. »
Copy to s - ‘ L
1, the P.ALO, ( Census )s New Delhi - 2. i
.24~ D.D.C.Os., . L
3. The Managing Director,. STATFED, Ghangagarh, Guwahati for
favour of information, * , - o
4. . The Office Supdt. ( A& E ), R
S "P.F / 5.8 of Shri Gopal Deka, UDC.

i}{// Shri Gopal Deka, ‘Unc.

G (NSTCL SEN )/
DEPUTY DIRECTOB OF CENSUS GPE TIONS ,
| PSSAM 13313 zeuwAHA'rx, ST

. - 4 . . N . !’5.
e N . .




\V Shri Gopsl Deka, U.D.C,

/\%’V\&YV\-\”& —H

..... Dated Guwahati 'Sth June/2002,

ORD E'R

by The | term of deputatiOn of Shri GOpal Dekaz*U D.C.’ An
the o/o,; the D.C.C, Assam, Guwahati is hereby extahded’for - a .
further: .period of 3 montha weesf, 1-6-2002 to 31-8% aopzuor until
further order whichever is eurlier in the same terms! anhd' condi-
tiong as yiven in the earlier office order No, DvO(E?118/2001/
8155 at.. 1, .5, 2001, | B

e RS SR SEN Uy 2
CTERTL T L » PUTY bImCTOR OF CENSUS OPERATIONS
- ':",L";_ , - - ‘ AJSAM HE - GUWAHATI o

Memo No, D(,-O\E)SO/Q':)/Dt 11/ ({égg—,—* ez dt_. 5:-6-2_092.

.l- iA\‘-‘ \.;.f SE!QJ é?dZ/
DEPUTY DIRECTOR OF CE PJSUa OFE: RATIONS

WM it GUWAHATI,

Bp

RS PR o
Zﬁ gf:z NG WA ) Director :'547_;3‘96/45-6\63('(0
RN Phone}«  1266326(R)
45 . Off.supdt. 1526954
A Fax ' :0361-547196
‘_ . wnRtREm ~ |
o - GOV ERNMENT OF INDIA
' q-br'q-; . ‘Q«w
MHNISTRY OF HOME AF FAIRS/GREHA MANTRALAYA |
AR 00 I Pyt s
OFHCk: OF THE DIRE(TOR OF CENSUS OPERATIONS ASSAM v
. wa e, sanit, wange - 781007
G S. ROAD ULUBARI aUWAHATI 781007
SO NO DCo (E)50/99/pt. 1 . , . C
'§f§‘* / /p / ﬁ?ﬁﬁﬁigﬂgﬁﬁ A -

Copy to i- . .
1. ~ The Pav & Accoqus Of fcer (Census),,ﬁew Delhi - 2,
2, D,b,C,0, (D,D.O,), '
3. The Managing Pirector , STATFED, Bhangaqarh.

'~ Guwahati ~ for information.
4, Ofticer Superintendent ( A. &L, ), o
S P/F / Service Book of the' persOn concerned.



h . - . K .
W ™ further order whichever is earlier in the sar

s : No.DCO(E)50/99/P(-11/+
o . GOVERNMENT OF INDIA
_MINISTRY OF HOME AFFAIRS: ~—srmm e e
OFFICE OF THE DIRECTOR OF CENSUS OPERATIONS. ASSAM
| G.S. ROAD, ULUBARL, GUWALIATE - 781 007.
Dated Guwahati, the 30™ Aug.,02.
ORDER
The term of deputation of Shri Gopal Deka, UDC in the O/O the DCO., Assam,

Guwah

ati is hereby extended for a further period w.e.f. 1.9.2002 to 31.1.03 or until’ ..

me terms and conditions as given,in the office
order No. DCO(E)118/2001/8155 dated 1.5.200] . S

//
(N.C. SEN)
Deputy Director of Census Operations,

Assam, Guwahati,
Pated 30.8"}.2002,

- Memo No.50/99/Pt-11/9 ol '“’?(
Copy to: C L
1. The Pay & Accounts Officer (Census), .
Ministry of Home Affairs, .~ =~ '
. A.G.CR & M Build ing, 1.P. Estate,
New Dethi ~ 110 002. '

.

DDCO (DDO).
. O/S (A&E)
. PIF.S/B of the person concerned.
5 Shri Gopal Deka, UDC.

6. The Managing Director. STATEFED,
Bhangagarh. Guwahati ~ for information.
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~ (N.C.SEN) / /
Deputy Director of Census Operations,
Assam, Guwahat).
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Dated Guwahatl  10-06=2003,

ORDER

4

The term of deputation of 8hri Gopal Deka, U,0.C. . ¢
the o/0 the D,C.0, Assam, Guwahati is hereby extended for .
further period w.e,f, 1=-7-2003 to 31~1-2004 or until furtl
order whichever is earlier in the sswe terms and condition
as given ‘in the office order No,DCO(£)118/2001/8155 dt.1.' . '.
7 . . . . "
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' ( N, Co SEN' )
DEPUTY OIRECTOR OF CENSUS OFPERATIOL
" AUSAM it GUWAHATI.

Memo Ne, DCO(E)50/99/pt.I1/ Cp P ——dt = 3006200
r/ -—--Ql——-co .._.;9-: b : ! . -

. The Pay & Accounts Officer (Census), New Delhi -~ 2.
. D,0D,C.0, ( D, D, 0,). , _ . :

Ik &Y
. a="Office!_Su;,»er;tnt‘endent (A, & EL),

o Personal. file/Service Boudk of tha person concernéd.
,./ Shri Gopal Deka, U.D.C.
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, ' ( N, C. SEN )"
i DEPUTY 11 lECiuil OF CENSUS OPERVL LUK

B . AGSAM 113 GUWAHATI.
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/ " ey
7""‘7‘5}1:‘“‘ <4y
W :‘647596 5

YTy e e, S, T - 78100
Government of India : |
Ministry of Home Affairs |
Director of Census Operations, Assam

S G.S.Koad, Ulubarl, Guwahatl - 781007

NO. DCO(E)118/2001/ 9065
Dated '3 20-11-2002,

TO “"'OM ~ MAY CONCERN

This 1is to ceri iat Shri Gopal Deka, Upper Divisional
Assistant of thic ect. . .. is basically a bonafide employee of
the STATFED, a Stu.. level Cooperative Consumers Federation under

_administrative control ¢£ the Govt. of Assam and he is since on

deputation to this office w.e.f, 27-4-2001, Shri Gopal Deka, UDA
is a diligent worker and he has displaped his sincerity and promp-
tness in disposal of the every work assigning to him, He has been
dealing with all kinds of Accounts matters and most particularly
he has -shown his extra inguinity in:.settling the Taxation matters,
Shri Deka is further, the most conscientious worker and he has
taken part in each and every social as well as welfare oriented
activity in the office. He too has displayed loyalty and integrity
to .the superior Authority. '

. ‘V
I wish him. success in 1life,
< Z_/
. Vg oo =
: ( P. HAZARIKA, IAS )

DIRECTOR OF CENSUS OPERATIONS
" DIRESAN OF CENSUSNOPINATIONS.
: ASSAM, GUWAHATL,
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R GOVERNMENT OF INDIA
. MINISTRY OF HOMI: AFTAIRS
OFFICE OF THE DIRECTOR OF CENSIIS OPERATIONS, ASSAM
(.S, ROAD, UI,,UH/\IU, GUWAHATT- 781 007, '

! ‘ : . ,
o Daged Guwahati; the 22" August, 2003.
ORDER R ~

" Shri Gopal Dcka, Assistant Manager in the /O the Assam State Co-operative . -
Marketing & Consumers Federation Ltd., Guwahati who has heen appointed as UDC in
the OO (he Dircctor of Census Opcerations, Assam, Guwaluti on deputation basis s
lu’;r(:by repatriated to his parent department w.e.f 19,2003 (FN).
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(NG SEN) |
Deputy Direclor of Census Operations,’
- Assam, Guwahati.
Micino No. DCOCE)SOM9/PCIT ho 7987  Dated 22.8.2003.
Copy Lo T ' T
I The Registrar General,'India, Pl R
2/A, Mansingh Road, @ 5.5 Lo o RN
New Delbi-110011, 452" ¢ o R
2. The pay & Accounts OIHécr(Ccnsus), ‘ . L Sk ”‘ 3
Ministry of Llome Affairs, - S U

A.G.CRW & M Building, I.P. Estate,
New Dethi- 110 002.

3." The I\/unug.;ing Director, Assam Stalc Co-operative o
Mark&ling & Consumers Fed Ltd., Bhangaparh, Guwahati = §.
. R
. TheRO.(DDO) -
5. The O/S (Acctts.) - He 1s asked to adjust/deduct any d.
advances cte. if any from Shri Deka from the salary for. 03,

' w\v"
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L yeq e « pe e s . o
0.7 The /S (E) - for information and needful action.
o . ‘
7. The Store-Incharge.
& The Ciishier., ‘ . '
1), Shri Gopal | )c:\.@; JDC = He is asked (o handover the documents
FOTLRE OIS (), - .
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(N.C.SEN) ™
Deputy Dircetor of Census Operations,
Assuni, Civnwarhat,
y
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